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IThe Vice-Chairman)

that this House recommends 1o the
Lok Sabha that the Lok Sabha Jo
join in the said Joint Committee and
communicate to this House the names
of members to be appointed by the
Lok Sabha to the Joint Committee.”

The motion was adopted.

THE OATHS BILL, 1968

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL WEL-
FARE (SHRI MOHAMMED YUNUS
SALEEM) : Sir, I beg to move:

“That the following amendments
made by the Lok Sabha in the Oaths
Bill , 1968, be tuken into considera-
tion, namely :—

Enacting Formula

1, That at page 1, line I, for
“Nineteenth”  substitute “Twen-
tieth”.

Clause 1

2. That at page 1, line 3, for
"1968” substitute “1969”,

Mr. Vice-Chairman, Sir, this Bill waus
passed by this House at its meeting held
on 14th August, 1968 and transmitted
to the Lok Sabha for consideration. The
Lok Sabha at its sitting held on  1st
December, 1969, passed the Bill with
amendments, Lines 1 to 3 at page 1 of
the Bill as passed by the Rajya Sabha
run as follows :—

“BE it enacted by Parliament n
the Nineteenth Year of the Republic
of India as follows—

This Act may be called the Oaths
Act, 1968.” Since this has been passed
by the Lok Sabha in 1969, “1968"” may

be substituted by “1969” and “Nine-
teenth” may be substituted by “Twen-
tieth”. These are small formal
amendments.

The gquestion was proposed.
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“In the name of God.” What is God?
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SHRI MOHAMMED YUNUS SA-
LEEM : How are these arguments rele-
vant, Sir?

SHR1 RAIJNARAIN : They are rele-
vant, If they are not relevant, how &
your existence relevant?

SHRI MOHAMMED YUNUS SA-
LEEM : If you can justify your exis-
tence, I can alsp justify mine.
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[#h TsmTET |
FORM NO. 1
swear in the name of God
“T do

solemnly affirm

that what I shall state shall be the
truth . "
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SHRI MOHAMMED YUNUS SA-
LEEM : It js not relevant, Sir,
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& Teartg gt ¥ fagew &% B e
TaT & gEATHT g7ed Qifgs @ 9T T
FAAARA B A ATA L g5 TR |
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fesa % a1 frg ¥ oW o, @A Tar Ay
S ¥ a1 fr st e ST qerow T
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SRS S LI A - A O E
ATET ) g avg T A 97 g A
AU U

=\ JgeAg gAQ ®OVW a5 49 14
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l THE VICE-CHAIRMAN

(SHRI
i The question is:
1 “That the following amendments
made by the Lok Sabha in the QOaths
Bill, 1968, be taken into considera-
tion, namely :—

Enacting Formula

for
“T'wen-

1. That at page 1, line I,
“Nineteenth”  substitute
tieth”.

Clause 1

2, That at page 1,
“1968” substitute

line 3, for

5119699"
The motion was adopted.

SHRI MOHAMMED YUNUS SA-
LEEM : Sir, I move :

“That the amendments made by
1 the Lok Sabha in the Bill be agreed
[0‘!l

The question was put and the motion
i was adopted.



